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ISH. SANJEEV KUMAR AGGARWAL,

301, Extension Block, TisSuit for Recovery ICS COMM-31/2023 03.01.2023 KRAM 9811161525}04.03.2024

IDISTRICT JUDGE (COMMERCIAL] [Hazari Courts, Delhi IMUNICIPAL RIPATHIV && [Recovery
ICOURT)-01 ICORPORATION OFSANJEET 750643349
IDELHI [MALIK I5
301, Extension Block, Tis{Suitfor Recovery ICS COMM-7/2023 l02.01.2023 ISANDEEP JAIN VS.YOGESH 9811161525 [12.03.2024 U35 [Yes IC d ISuit for
[Hazari Courts, Delhi IMUNICIPAL HARMA &i& [Recovery
ICORPORATION OFSANJEET 750643349
IDELHI [MALIK 15
301, Extension Block, Tis/Suit for Recovery ICS COMM-114/2024 25.05.2018 ID.P. ELECTRICALS VS.A.K. 925023462[13.03.2024 2119 [Yes IC d ISuit for
[Hazari Courts, Delhi [RAJVEER SINGH [HAJELAY &2 & [Recovery
IA.K. MISHRA (965404536
7
301, Extension Block, Tis[Execution Petition [EX. COMM-202/2023 [11.04.2023 ISANDHU MOTOR|SUDHIR 931388524 [14.03.2024 1338 No IC d [Execution
[Hazari Courts, Delhi [FINANCE PVT. LTD.GUPTA &1 & [Petition
[VS. RAHUL KASHYAP SHANKER 971652008
INGH 8
301, Extension Block, Tis{Suitfor Recovery ICS COMM-227/2023 06.02.2023 |SUDHIR KU 'AIBHAV 1991000712 18.03.2024 106 [Yes d [Suit for
[Hazari Courts, Delhi IGUPTA VS. AMARJEETJAIN & SAHIL|5 & [Recovery
ISINGH INGH 9811217093
301, Extension Block, TisSuitfor Recovery ICS COMM-875/2022 11.03.2022 ISONY INDIA PVT. LTD.SANDEEP 981123306 [22.03.2024 742 [Yes IC d ISuit for
IHazari Courts, Delhi [VS. AJAY GUPTA TRI &8 & [Recovery
.K. SHARMA (981107489
13
301, Extension Block, Tis{Suit for Recovery ICS COMM-2639/2022  |06.12.2022 |ARUN KUMAR VS. ANJAY 981003182 [27.03.2024 w77 [Yes IC: d [Suit  for
[Hazari Courts, Delhi ILTD. GGARWAL &3 & [Recovery

'SHA KIRAN (9811317311

2 SH. RAJESH KUMAR GOELJCENTRAL INIL
IDISTRICT JUDGE (COMMERCIAL
ICOURT)-02
B~ [SH. ILLA RAWAT, DISTRICIICENTRAL 303, Extension Block, TiSARBITRATION [OMP COMM 135/2022  [05.09.2022  [MANISH KUMAﬂ 3.03.2024 b5 No [DISPOSED [ARBITRA
WUDGE, (COMMERCIAL COURT)] [Hazari Courts, Delhi IPANDEY v/ TION
l03, TIS HAZARI COURT, DELHI [EDELWEISS HOUSING
[FINANCE
1303, Extension Block, TisSuit for Recovery ICS COMM 841/2023 23.05.2023 [SHIV DUTT SHARMAICP TYAGI 10810231866[28.03.2024 1254 [Yes IDECREE [Suit  for
[Hazari Courts, Delhi V/S MCD [Recovery
1303, Extension Block, TisSuit for Recovery ICS COMM 1052/2023 19.07.2023 IRAMESHWAR V/§|CP TYAGI 810231866[28.03.2024 10 [Yes [IDECREE Euit for
[Hazari Courts, Delhi IMCD ecovery
1303, Extension Block, TisSuit for Recovery ICS COMM 1341/2022 27.05.2022 [VIMLA NEHRUADITYA JAIN [8383953944{30.03.2024 73 [Yes [DECREE Euit for
[Hazari Courts, Delhi [EXPORTS PVT LTD V/S| ecovery
WAIN COTTS
4 [MS ANIL KUMAR SISODIA,CENTRAL 1304 EXTENSION BLOCKRECOVERY ICS (COMM)/1367/2020 [09-09-2020 |[LOKESH KALRA VsSH. NETRA]9.35E+009 |01-03-2024 1269 DAYS [YES INA INA INA [RECOVER
IDISTRICT JUDGE, COMMERCIAL (THC DELHI IRAJ KUMAR SHARMA [PAL SINGH e
ICOURT-04
1304 EXTENSION BLOCKRECOVERY ICS (COMM)/220/2023 [04-02-2023 [PUNJAB NATIONALMs. SURUCHIl9.72E+009 |04-03-2024 1394 DAYS [YES INA INA INA [RECOVER
(THC DELHI [BANK Vs ANIL KUMAR [KUMARI e
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304 EXTENSION PETITION u/s 34 IOMP (COMM.)/91/2023 [29-05-2023 |CLOUDWAY l05-03-2024
THC DELHI IARBITRATION ACT ICONSULTING PVT. R /S 34 OF
ILTD AND Ors. Vs M/! RBITRA
[NEO GROWTH CREDIT] TON ACT
[PVT. LTD. AND Anr.
304 EXTENSION BLOCKRECOVERY ICS (COMM)/820/2019 [29-05-2019 [SAMANVYA Ms. RAJNﬂ§.59E+009 106-03-2024 1743 DAYS INO INA INA INA [RECOVER
(THC DELHI INFRASTRUCTURE [YADAV \'e
IPRIVATE LIMITED Vs
IDELHI JAL BOARD|
JAND ORS
1304 EXTENSION BLOCKRECOVERY ICS (COMM)/341/2021 [28-01-2021 ISUNIL BABU SHARMASSH. SANJAY|/9.81E+009 [12-03-2024 1139 DAYS [YES INA INA INA [RECOVER
(THC DELHI [Vs DEEPAK JAIN [KUMAR \'e
1304 EXTENSION BLOCKPETITION u/s 34 OFOMP (COMM.)/61/2023 26-04-2023 |STERLING AND{SH. S.K.9.81E+009 [28-03-2024 1337 DAYS INO INA INA INA IPETITION
(THC DELHI IARBITRATION ACT [WILSON PRIVATE LTD[I'YAGI IU/S 34 OR
Vs M/S SHARMA| JARBITRATI|
[TURNKEY ENGINEERS| ION ACT
IPVT LTD
5 SH. UMED SINGH GREWALCENTRAL 1305 EXTENSION BLOCK[RECOVERY ICS (COMM)/773/2020 5-03-2020 [Puniab Natonal Bank - SUMAN KAPOOR 5-03-2024 697 o3 DAYS ICONTESTED INIL INIL IRECOVERY|
IDISTRICT JUDGE (COMMERCIAL (THC DELHI
ICOURT)-05
305 EXTENSION BLOCKRECOVERY ICS (COMM)/1811/2020 l10-12-2020 lo7-03-2024 1490 o1 DAYS ICONTESTED [NIL [NIL [RECOVERY/|
(THC DELHI
1305 EXTENSION BLOCKRECOVERY (OMP (COMM.)/41/2021 [23-04-2021 it LT~ S ROTAR MAHINDRA [14-03-2024 562 13 DAYS ICONTESTED INIL INIL IRECOVERY
(THC DELHI
305 EXTENSION BLOCKRECOVERY ICS (COMM)/999/2022 04-04-2022 1-03-2024 1183 11 DAYS ICONTESTED (NIL INIL IRECOVERY/|
THC DELHI
1305 EXTENSION BLOCK[RECOVERY ICS (COMM)/1902/2022 28-07-2022 [SADHA, (OFL - MUNICIPAL CORPORATION 11-03-2024 592 11 DAYS ICONTESTED INIL INIL IPETITION
[THC DELHI U/S 34
1305 EXTENSION BLOCKRECOVERY ICS (COMM)/2012/2022 22-08-2022 o L K ok MARIT 6-03-2024 032 29 DAYS ICONTESTED INIL INIL IPETITION
[THC DELHI U/S 34
305 EXTENSION BLOCKRECOVERY CS (COMM)/998/2023 08-07-2023 [} JOQRANMULT BATNATI INDUSTRIE b1-03-2024 57 14 DAYS ICONTESTED INTL INTL PETITION
[THC DELHI U/S 34
6 [MS. BARKHA GUPTA, DISTRICTICENTRAL INIL
WUDGE, (COMMERCIAL COURT)
b~ |SH. MUKESH KUMAR GUPTAJCENTRAL 3oz [CS(COMM) 987/2023 04.07.2023 |[SANDEEP _ JAIN  VSSK JHA 9.82E+00901.03.2024 10 INA ICONTESTED INA INA UIT FOR|
IDISTRICT JUDGE, COMMERCIAL IMCD COVER
ICOURT-07 4
3oz [cs (comm) [246/2023 09.02.2023 |[CANARA BANK VS M/SD K JAIN F lo6.03.2024 9o INA ICONTESTED INA INA SUIT FOR|
[SHREE RADHEY)| [RECOVER
IKRISHAN PLASTIC \'4
1302 ICS(COMM) 670/2022 21.02.2022 IM/S BB COMMERCIALK.K. SINGH [9.89E+009[14.03.2024 741 INA ICONTESTED INA INA EIT FOR|
ILTD. VS HARISH ANIL COVER
[BISAA \'e
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WUDGE, COMMERCIAL COURT

302 ICS(COMM) 677/2021 25.02.2021 ISTATE BANK OF IND I21.03.2024 ICONTESTED
VS NATIONAL IRECOVER
INSURANCE CO. LTD. Y
302 ICS(COMM)
SH. AMIT KUMAR, DISTRICT[Central [NIL
WUDGE, COMMERCIAL COURT-08
ISH. DEEPAK GARG, DISTRICT[Central 1309 THIRD FLOOR EXTENTION|CS ICS/COMM/124/2023 1/19/23 ORIENT LINKS PVT LTDMAHESH 9810493325 |3/5/24 k11
WUDGE, COMMERCIAL COURT-09 IBLOCK VS SHRI PRADEEPISHARMA
IGUPTA PROPRIETOR OF
RENU ENTERPRISES
309 THIRD FLOOR EXTENTION|CS ICS/COMM/1072/2020 04/11/22 ICICI BANK VS SANJEEVIANJU BHAGAT|9810195013 [03/07/24 696
IBLOCK IKUMAR GUPTA & RAJESH]
[KUMAR
309 THIRD FLOOR EXTENTION|CS ICS/COMM/862/2022 03/10/24 ICANARA BANK VS M/SPRANAY 9873101002 j03/11/24 il
IBLOCK ISONTEK ELECTRONICSSHARMA
[THROUGH ITS PROP/SH/|
ISANJEEV SHARMA
1309 THIRD FLOOR EXTENTIONJOMP/COMM/ IOMP/COMM/135/2023 8/2/24 ILILU RAM THEVISHWENDRA (9871704611 |3/13/24 142
IBLOCK IPETITIONER FILED BY[VERMA &
THE DAUGHTER OF THESHIVALI
IPETITIONER M|
IBHAWNA VERMA V§
309 THIRD FLOOR EXTENTION|OMP/COMM/ (OMP/COMM/116/2022  [8/23/22 IMEHRAB LOGISTIC ANDARAWALI LAW|9810272564 [8/23/24 31
IBLOCK JAVIATION LTD VS |ASSOCIATES
IMAHINDRA AND|
[MAHINDRA FINANCIAL
ISERVICES
1309 THIRD FLOOR EXTENTIONJOMP/COMM/ IOMP/COMM/120/2022 8/26/22 IMEHRAB LOGISTIC ANDIARAWALI LAW[9810272564 [8/23/24 [728
IBLOCK JAVIATION LTD VS |ASSOCIATES
[MAHINDRA AND|
IMAHINDRA FINANCIAL
ISERVICES
1309 THIRD FLOOR EXTENTIONJOMP/COMM/ IOMP/COMM/121/2022 8/26/22 IMEHRAB LOGISTIC ANDIARAWALI LAW[9810272564 [8/23/24 [728
IBLOCK IAVIATION LTD VS |ASSOCIATES
IMAHINDRA AND|
IMAHINDRA FINANCIAL
ISERVICES
309 THIRD FLOOR EXTENTION|OMP/COMM]/ OMP/COMM/127/2022  [8/29/22 [MEHRAB LOGISTIC ANDARAWALI LAW|9810272564 [8/23/24 25
IBLOCK JAVIATION LTD VS |ASSOCIATES
IMAHINDRA AND|
[MAHINDRA FINANCIAL
ISERVICES
309 THIRD FLOOR EXTENTIONJOMP/COMM/ IOMP/COMM/128/2022 8/30/22 IMEHRAB LOGISTIC ANDIARAWALI LAW[9810272564 [8/23/24 724
IBLOCK JAVIATION LTD VS |ASSOCIATES
[MAHINDRA AND|
IMAHINDRA FINANCIAL
ISERVICES
1309 THIRD FLOOR EXTENTION|CS/DJ ICS/DJ/421/2019 5/6/19 IEFFORTZ ENTERPRISﬁrD/S/ MISHRA (8447884253 |03/19/24 1779
IBLOCK IPVT LTD/ VS OXBRIDGE
[EXPORTS
1309 THIRD FLOOR EXTENTIONJOMP/COMM/ IOMP/COMM/126/2022 08/29/22 IMEHRAB LOGISTIC ANDIARAWALI LAW|9810272564 [8/23/24 [725
IBLOCK JAVIATION LTD VS [ASSOCIATES
[MAHINDRA AND|
IMAHINDRA FINANCIAL
ISERVICES
ho [SH. AJAY PANDEY, DISTRICT|Central INIL
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ISH. SANJAY SHARMA, DISTRIC 1310 ICS (COMM) ICS (COMM)/3609/2021 l24-09-2021 ICICI BANK LTD VsVikas Chopra 212036118 [30-03-2024 Contested [Recovery of]
WUDGE, COMMERCIAL COURT IKAMAL KUMAR GOLA Money--
[RECOVERY|
1310 ICS (COMM) ICS (COMM)/348/2022 29-01-2022 ICICI BANK VsDeepak Kaushik [9818030800[28-03-2024 789 S Contested S S [Recovery of|
ISACHENDRA PRATAP| Money--
ISINGH RANA JORDER, 4
10 [OMP (COMM) IOMP (COMM.)/167/2023  [17-10-2023 IPAWAN KUMAR VslAnkit Kansal 10812853365 |05-03-2024 40 o IContested o - IArbitration
IKOTAK MAHINDRA BANK| &
ILTD. IConciliation
Act, 1996-1
B4
1310 ICS (COMM) ICS (COMM)/1237/2023 [15-09-2023 IM/S SUNCHEMMOHD. 10810655733 [22-03-2024 189 - IContested o - [Civil Cases-{
INDUSTRIES Vs M/SMOAZKKIR ISUIT,UNDE|
IANEES BOOK BINDING  [HASHMI IR,SECTION
6,0F,THE,
ICOMMERC
1310 ICS (COMM) ICS (COMM)/1411/2023 27-10-2023 [SUDHIR JArman Monga [9991114705 [28-03-2024 153 - IContested o - Suits fo
ICONSTRUCTIONS Vs recovery
[MUNICIPAL land
ICORPORATION OF DELH]] [Damages--
ISUIT
1310 ICS (COMM) ICS (COMM)/1471/2023 02-11-2023 [AMIT VERMA VsSatyendra 10811161525 [30.03.2024 149 o IContested o - [Suits for
IMUNICIPAL Kumar Singh recovery
ICORPORATION OF DELH] nd
[Damages--
ISUIT
2 [SH. RAVINDER BEDI, DISTRICT|Central lyo1 ICS(COMM) 1440/2019 l05-08-2019 [[CICI BANK V/S AMITJPUNIT KUMAR|9810080772 [0.03.2023 1689 INIL [DECREE INIL INIL
WUDGE, COMMERCIAL COURT IRATHORE & ORS [BHALLA
o1 ICS(COMM) 2746/2019 [21-11-2019 IM/S GRIPPERS INIDA V/SRAHUL KUMAR[8285828057 [19-03-2023 1580 INIL [DECREE INIL
IGO AUTO PVT LTD/TREO|
TATA
h3 [SH. SANJEEV KUMAR SINGH,Central 402 ICIVIL ICS (COMM)/2494/2022 15-11-2022 [RAJA GARG VS,S.K. SINGH 811161525 [19-03-2024 oo DAYS - IDECREED INIL INIL
IDISTRICT JUDGE, COMMERCIAL IMUNICIPAL
ICOURT ICORPORATION OF DELH]
4 [SH. ASHUTOSH KUMAR, DISTRICT|West 201 lcs ICS (COMM)/208/2020 22-08-2020 [WINGS [SACHIN 0811180270 [04-03-2024 1290 [Yes [DECREE INil INil
IWUDGE (COMMERCIAL COURT) [Extn Block IPHARMACEUTICALS PIGUPTA(P),
ILTD Vs KIRIT]
IBHADIADRA TRADING AS|
IRAPPLE HEALTH CARE
les ICS (COMM)/144/2023 6-02-2023 ICANARA BANK Vs M/SCHITRA 19212888057 [22-03-2024 k1o [Yes IDECREE INil INil
IMPERIAL CASTING IMALHOTRA(P),
lcs ICS (COMM)/7/2019 [15-01-2019 IRAM AVTAR AGGARWAINITIN 10811890118 [8-03-2024 1899 [Yes [DECREE INil INil
Vs SADDAM HUSSAINKAKKAR(P),
IAND ORS
S ICS (COMM)/353/2020 26-11-2020 [M/S NAINI FINCAP LTDL.K. 0717172204 [8-03-2024 1218 [Yes [DISMISSED ONNil INil
[Vs RAM SAGAR RAI IDAHIYA(P), IMERITS
h5 [MS. HEMANI MALHOTRA West 209 ICS COMM ICS (COMM)/449/2019 21-09-2019 ILOKESH SHARMA Vs M/SMANISH 10873645048 [06-03-2024 [1618 DAYS No IContested INIL NIL
IDISTRICT JUDGE (COMMERCIAL [Extn Block ROYAL CAR CARE ANDRAGHAV
ICOURT)-02 IORS
ICS COMM ICS (COMM)/116/2021 11-02-2021 IASTAN TRADINGSUDHIR VATS (9811053663 j07-03-2024 1110 DAYS [No IContested INIL INIL
ICORPORATION DELHI V:
[HINDUSTAN
ICONSTRUCTION
ICOMPANY LIMITED
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ICS COMM ICS (COMM)/23/2022 [04-01-2022 IM/S GAGAN FASHIONSRAJIV GUPTA (9811570337 [20-03-2024 750 DAYS IContested
PVT LTD Vs M/S|
[HARKISHAN
I[ENTERPRISES
ICS COMM ICS (COMM)/124/2022 11-02-2022 [SH.VIKAS GOYAL Vs PRIVIPIN 9899299404 [18-03-2024 750 DAYS INo IContested INIL INIL
[PROJECTS ANDINANDWANI
INFRASTRUCTURE LTD
h6 [SH. DIG VIJAY SINGH, DISTRICT|West 203 [Misc DJ/39/2024 15-01-2024 jay Kumar 5362 56 INIL IDISMISSED k45599 ISAME DAY
WUDGE (COMMERCIAL COURT)-03 [Extn Block Pain Vs
Richmond
[Blobal  Schoo]
)And Others
ICS (COMM)/436/2023 05-06-2023 ISHRIRAM 13-03-2024 [313 INIL IDECREE [13-03-2024 ISAME DAY
[ENTERPRISES
Vs
IGURANTORS
INFRASTRUCT
7 [SH. SANJAY JINDAL, DISTRICT|West 202 ICS (COMM) ICS (COMM)/594/2022 23/07/22 IM/S SHRIRAM[RANJAN DOSHI7678683903 [11/03/24 597 INA IALLOWED/DECREE [Nil INil
WUDGE (COMMERCIAL COURT) [Extn Block [ENTERPRISES Vs M/S§ D
[RCC INFRA VENTURES
ILTD
ICS (COMM) ICS (COMM)/217/2020 l05/09/20 IM/S ACTIONABHISHEK 10310008654 [14/03/24 1286 INA [DISMISSED ONNil INil
INTERNATIONAL P. LTD|HARJIK IMERITS
Vs M/S ZN. LEATHER
ISHOE THROUGH|
IKAMRDEEN ALAM AND|
ICS (COMM) ICS (COMM)/331/2019 19/08/19 IM/S G.N.B. BROS P. LTD/SHARAD 10870436652 |20/03/24 1675 INA VUDGEMENT/DECR|Nil INil
Vs M/S VARDHMANICHANDRA [EED
IPROPERTIES LTD.
ICOUNTER CLAIM ICounter Claim/33/2022 24/05/22 ICOL. VIRESH KUMAR//| I27/03/24 673 INA [DISMISSED INil INil
Vs M/S CITY CONNECT]
ISERVICE PVT LTD
ICS (COMM) ICS (COMM)/145/2022 22/02/22 M/S  CITY CONNECT| 27/03/24 764 INA [DISMISSED ONNil INil
ISERVICE PVT LTD V: IMERITS
ICOL. VIRESH KUMAR
h8 [SH. AJAY GUPTA, DISTRICI|West 10 [CS (COMM)/120/2019 [120/2019 13575 [SMT KAWAL AHUJA ViAmrjeet Rai _ [9868995997 45373 1798 ) decreed ) )
WUDGE (COMMERCIAL COURT) [Extn Block IRAVINDER SINGH
ICS (COMM)/147/2021 l147/2021 k4251 IM/S APURVARaj Karano871454546 K45378 127 es IContested o 0
INTERNATIONAL Vs THESharma
IG.M AND SONS
ICS (COMM)/132/2021 132/2021 4246 [M/s Mittal Footcare V. M/sManoj Mittal 10015825900 k5381 1135 - decreed o 0
[Tanisha Impex
9 |[SH. NARESH KUMAR MALHOTRA |West luo3 ICS (COMM)/16/2019 ICS (COMM)/16/2019 29-01-2019 IRAJ KUMAR MADAN AND| I28-03-2024 [DISMISSED
IDISTRICT JUDGE (COMMERCIAL [Extn Block ORS Vs M/S GVR
ICOURT) INSURANCE BROKERS|
IPVT LTD AND ORS
ICS (COMM)/114/2019 ICS (COMM)/114/2019 [15-04-2019 IPARMOD VERMA PROP|] [19-03-2024 [PARTLY
[M/S ONKAR ADVERTISER) [DECREED/DISMISS
[Vs M/S SARVAM] [ED
ICULTURE WORLD P. LTD ||
JAND ORS
ICS (COMM)/330/2019 ICS (COMM)/330/2019 17-08-2019 [HIM LOGISTICS P. LTD| 4-03-2024 IDECREE
[Vs LAXMI REMOTE INDIA
IP. LTD. AND ORS.
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ICS (COMM)/427/2020

ICS (COMM)/427/2020

[22-12-2020

[BHARTIYA LOHA UDYOG|
IPVT LTD Vs PRAKASH]
ISTEELS

l06-03-2024

IDECREE

[OMP (COMM.)/9/2022

IOMP (COMM.)/9/2022

[22-03-2022

IM/S ASSOCIATES TUBES|
[Vs ANIL SINGHAL

h2-03-2024

[DISMISSED

ICS (COMM)/193/2022

ICS (COMM)/193/2022

5-03-2022

IM/S DHRUV INDUSTRIES]|
ILIMITED Vs M/S DELCON]|
IELECTRONICS P LTD

13-03-2024

IDECREE

ICS (COMM)/459/2022

ICS (COMM)/459/2022

3-06-2022

[M/S VASON PRINTOPACK]|
PVT. LTD. Vs M/S
IMAHESHWARI BOX AND
LAMINATION

23-03-2024

IDECREE

ICS (COMM)/6/2023

ICS (COMM)/6/2023

[02-01-2023

[UNION BANK OF INDIA|
s KHUSHI SHG AND ORS

p2-03-2024

[DISMISSED

20 [SH. ANURAG SAIN, DISTRICT]
WUDGE (COMMERCIAL COURT)-01

INEW DELHI

21 [SH. VIDYA PRAKASH, DISTRICT|
WUDGE (COMMERCIAL COURT)

ICS(COMM)

619/2019

26.09.2019

ICAPITAL
INFRASTRUCTURE
INDIAN

[BBR INDIA PVT LTD. VS|P C GUPTA

0897665244

0.03.2024

1637

[DECREED

INIL

INIL

IRECOVERY|
ISUIT

MP(COMM)

53/2023

6.04.2023

IPARULBEN
[INIKUNJKUMAR MEHTA

[THROUGH AUTHORIZED|
ISIGNATORYJAGDEEP

S. AXIS FINANCE LTD./,CHAOUDHARY

[RITESH
IKUMAR

9910394267

15.03.2024

ba4

INO

IALLOWED

INIL

INIL

U/S-34

IOMP(COMM)

l46/2020

18.03.2020

IM/S HERO FIN CORP|
ILIMITED

IKAVITA KOORAPTI VS[K SRIKANTH

899624200

2.03.2024

1465

INO

ALLOWED

INIL

INIL

U/S-34

25

[OMP (COMM)

1/2023

1.03.2023

IANR Vs KOTAK|
IMAHINDRA PRIME LTD

[TANJIT SING GHAI AND{SH AJYA UPPAL

0811740125

P7.03.2024

93

INO

[DECREED

INA

INA

U/S- 34

IOMP (COMM)

07/2022

[15.01.2023

JAXIS SECURITIES VS
IKUMUD CHANDRA

SH SUNIL
ICHAUDHARY

9899750209

P6.03.2024

H37

INO

[DECREED

INA

INA

U/S- 34

[OMP (COMM)

167/2023

1.12.2023

IGAGAN SACHDEVA Vg
IRBL BANK

SH  NADEEM|
[KHAN

9654567373

13.03.2024

04

INO

IDECREED

INA

INA

U/S-34

b2 [SH. VINEETA GOYAL, DISTRIC]]
VUDGE (COMMERCIAL COURT)-03

ka4

[SUTT FOR TRADEMARKS

ICS (COMM.)/412/2022

6-05-2022

ISEHGAL AND ORS.

PUMA SE Vs SOURAVSHASHI OJHA

0891584230

13-03-2024

677

[DECREED

INil

INil

[SUIT  FOR|
[RECOVERY
IU/S 20 OR
lcpc

BJECTION U/s
IARBITRATION
IACT

CONCILIATION]

34

IOMP (COMM.)/105/2021

9-11-2021

INEW DELHI MUNICIPAL
ICOUNCIL Vs
IKUMAR GUPTA AND CO
ILTD

NARESHSAWHNEY

INILESH

9873176033

h5-03-2024

857

INil

IPARTLY ALLOWED

INil

INil

BJECTIO
N U/S 34
JARBITRATI
oN

ICONCILIAT|

IOBJECTION
IARBITRATION
IACT

U/S
CONCILIATION|

34

IOMP (COMM.)/131/2019

l19-07-2019

IM/S JCL INFRA LIMITED|
[Vs UNION OF INDIA
(MINISTRY OF RAILWAYS|
IAND ANR.

IFAIYAZ HASAN

10871306263

2-03-2024

1708

INil

IPETITION
IALLOWED

INil

INil

JOBJECTIO
IN U/S 34
JARBITRATI

ICONCILIAT|
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IOBJECTION U/s IOMP (COMM.)/14/2019 [15-01-2019 TKAS CHAWLA AND ANRDR SHIVJ19868152897 [8-03-2024 1899 IPETITION OBJECTIO
IARBITRATION CONCILIATION| [Vs FOOD CORPORATION|YADAV IALLOWED IN U/S 34
IACT IOF INDIA AND ANR ARBITRATI
ON
'ONCILIAT)|
ISUIT FOR RECOVERY ICS (COMM.)/221/2021 [07-07-2021 IM/s Greaks Shipping LLPIAYUSH KAPUR (9820930220 [30-03-2024 97 IYES IDECREED INil INil ISUIT FO
[Vs VIGNESHWARA TILES| IRECOVERY|
[EMPORIUM U/S 17 OH
ICPC
23 |[MS. SAVITA RAO, DISTRICTSOUTH 12, New Court Block-I [Civil Suit ICS (COMM)/310/2023 22-5-23 IMRS. NEERU WALIA VsSh Rajesho810226605 [01-03-24 284 [Yes [DECREED INIL INIL [Suit foy
WUDGE(COMMERCIAL COURT) IM/S WHAT A COMICKumar [Recovery
ISHOW
12, New Court Block-I (Civil Suit ICS (COMM)/16/2020 14-1-20 IM/S TRAVELSh Kunal Vats (9811985226 [21-03-24 1528 [Yes [DECREED INIL INIL [Suit foy
IDESTINATION Ve [Recovery
IGHUMO WORLD)]
ISERVICES PVT.LTD. AND|
IORS.

24 [MS ANURADHA SHUKLASOUTH 6, New Court Block-I Commercial IOMP(COMM)8/2023 131.01.2023 IRAHEJA DEVELOPERS VSRAJAL RAI DUA[9891914800 [18.03.2024 k12 IN/A [DISMISSSED INot Filed [N.A. ISECTION
IBHARDWAJ, DISTRICT] [ISHITA CONSTRUCTION B4 U/S A &
WUDGE(COMMERCIAL COURT) IC ACT

6, New Court Block-I ICommercial IOMP(T)(COMM) 01/2023 [16.12.2023 IMANU UPADHYAYA VSDEEPANSHI [8.800E+010 [0.03.2024 95 IN/A IALLOWED Not Filed [N.A. ISECTION
IMEGACOSM COGNITION [[SHAR B4 U/S A &
IC ACT
6, New Court Block-I ICommercial IOMP(COMM) 54/2023 20.09.2023 IMALIK TRADING VSMANOJ 19654371856 [23.03.2024 185 IN/A ALLOWED INot Filed [N.A. ISECTION
IDHANI LOANS [KUMAR b4 U/S A &
[PANDEY IC ACT
25 |SH. SANDEEP YADAV ISouth 17, New Court Block-I [Petition U/s 34 IARB. A.(COMM.)/3/2023 [8-6-23 [INILU SUMAN AND ANRJAVANISH 10810769286 [04-03-24 270 INA IContested INA INA [Petition
[Vs INDIA SHELTERKUMAR [Under
IFINANCE CORPORATION| [Section 34
ILTD.

|26 [SH. RAJEEV BANSAL/SH.Eouth INIL
ISANJEEV KUMAR SINGH,|)|
ICOMMERCIAL COURT.

b7 [SH. LOKESH KUMAR SHARMA [South l40, New Court Block-1I [Commercial ICS (COMM)/234/2019 [22-10-2018 IM/S LIQUIDASHOK KUMAR[8076042191 [30-03-2024 1986 days from filing- [DISMISSED/CONTE | F BUIT FOR|
IDISTRICT JUDGE(COMMERCIAL] I[ENTERTAINMENT Vs lof the case ISTED IDPAMAGES
ICOURT) IBARKHA SINGH AND|

IANS.
l40, New Court Block-IT ICommercial IOMP (COMM.)/51/2022 4-11-2022 [KAILASH SHIPPINGINISHANT 19953160613 [28-03-2014 1o days from filingF [PETITION s = IPETITION

ISERVICES PVT. LTD Vs JKIPATHAK f the cases IALLOWED/CONTES IU/S 34 OR
[TYRE AND INDUSTRIES| TED JARBITRATT|
ILTD. ION ACT

b8 [SH. LAL SINGH, DISTRICT JUDGE [SOUTH-EAST 18 BLOCK 1 ICOMMERCIAL lOMP (COMM.)/64/2023 [04-07-2023  [CONSTRUCTION IN. K- 26-03-2024 266 - PETITION - -
INDUSTRY [Kantawala, [DISMISSED
IDEVELOPMENT
ICOUNCIL Vs MCM|
[WORLDWIDE

29 |[MS. NEELAM SINGH, DISSTRICT[SOUTH-EAST 4 ICommercial Suit ICS (COMM)/539/2021 [11/23/21 [SADHANA KALAATARAYI DAS|N/A 13/4/24 1832 [YES EI]::AINT - -

WUDGE THROUGH GPA| -TURNED/REJE
[HOLDER MR. VED| ICTED
IPRAKASH KALA Vs
JANJALI MUKHERJEE|
ICS (COMM)/996/2022 [10/6/22 INEO TECHNO FIELDVISHWENDR [N/A 13/4/24 515 IYES [PLAINT - -
ICOMPANY Vs JJ/A VERMA IREJECTED
IKUMAR
INFRAPROJECTS LTD
ICS DJ/687/2022 18/5/22 IGHIBS FACILITY ANDSHUBHAM [N/A 3/4/24 577 [YES IDECREED - -

IALLIED SERVICES VS.JAISWAL
[BHARAT BHUSHAN|
}SHARMA
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ICS (COMM)/446/2021 [10/21/21 M/S VARDH! IN/A 3/5/24 IPARTLY
I[ENGINEERING [DECREED
[WORKS VS. M/

MIDEAST PIPELIN

IPRODUCTS
ICS (COMM)/504/2019 [12/5/19 M/S PARIJATVISHAL IN/A I3/12/24 1559 IYES IDIMISSED - -
INDUSTRIES VS.GUPTA
[PRAMOD KUMAR
IOMP (COMM.)/91/2019 [8/23/19 ICMP CONVENT HR.JAMANDEEP [N/A 13/13/24 1664 YES IPetition U/o 34- -
[SEC. SCHOOL VS. M/SSINGH lallowed
[EDU SMART SERVICES
IOMP (COMM.)/34/2018 [12/18/18 ICPP JUNIOR COLLEGECHIRAG IN/A 13/13/24 1912 [YES Petition U/o 34} -
IVS. M/S EDUSMARTJAMWAL lallowed
[SERVICES
IOMP(COMM)/31/2018 [12/11/18 [AMANT LITTLE ROSEAMANDEEP IN/A 13/13/24 1919 IYES [Petition U/o 34|
[PUBLIC ACADEMY VS.SINGH lallowed
IM/S EDU SMART]|
[SERVICES
ICS (COMM)/543/2021 [11/24/21 IKBSH PVT. LTD VsGAURAV IN/A 13/13/24 1840 [YES [IDECREED

ICHARAN JEET SINGH (GUPTA

IOMP (COMM.)/35/2023 |5/29/23 IKULDEEP MUKULNIKHIL IN/A 13/14/24 290 [YES [Petition U/o 34|
[SHAHI Vs HDFC BANKMUKUL lallowed
ILTD ANR
ICS (COMM)/805/2022 [8/8/22 M/S U S SALESAVINASH IN/A 13/18/24 1588 [YES [PARTLY
IAGENCY VS. M/S ALFAKUMAR [DECREED
[ELECTRONICS TYAGI
ICS (COMM)/1062/2022 [10/29/22 IBLUEVIEW [HIMANSHU |N/A I3/20/24 508 IYES IDECREED
IPROPERTIES VS/GARG
IAMANJOT SINGH
30 [SH. AJAY KUMAR JAIN [SOUTH-EAST 20 PETTITON U/S 34 IOMP (COMM)/1/2021 [|1/6/21 JAWAD AHMADSHARAD 9.89E+009[3/11/24 1160 INO ICONTESTED
[SIDDIQUI Vs MUQEEM[PANDEY
IAHMAD
[PETTITON U/S 34 IOMP (COMM.)/35/2021 |9/24/21 THE CHIEFSAPANK 190871185142|3/30/24 1918 INO ICONTESTED

IENGINEERBURSER IMISHRA
[H.E.PROJECT,

INHPCAT KISHTWAR,|
IDISTRICT KISHTWAR

IARBTN U/S 34 JARBTN/219/2018 19/17/18 DY GENERALASHISH 19.97E+009 [3/22/24 2013 INO ICONTESTED
IMANAGER (MM) PRO. A(P),
RSP SAIL Vs M/S
(ONOTECH
[ENGINEERS PVT LTD
ICOMERCIAL SUIT ICS (COMM)/75/2019 4/1/19 SIPL LIFESTYLEMOHD. 9.99E+009(3/12/24 n8o7 [YES ICONTESTED
PRIVATE LIMITED VSKAMRAN(P),
[EMPHASIS
INNOVATIONS
IPRIVATE LIMITED
ICOMERCIAL SUIT ICS (COMM)/20/2019 2/15/19 INEERAJ EEV 19.90E+009(3/20/24 1860 [YES ICONTESTED

IKHANDELWAL Vs M/S| OOR(P),
IBHIWADI FRIENDS|
IREALTORS P LTD

ICOMERCIAL SUIT ICS (COMM)/257/2022 [3/10/22 IONE97 INIRAJ 19.81E+009 [3/26/24 747 [YES ICONTESTED
ICOMMUNICATION LTDSINGH(P),
Vs K SERA SERA
[MINTPLEX LTD
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ICOMERCIAL SUIT ICS (COMM)/312/2019 [9/21/19 [EVERFAST FREIGHTSH 19.65E+009
[FORWARDERS PVISHARMA(P),

ILTD Vs TS SIJUMON

13/28/24 1650 ICONTESTED

ICOMERCIAL SUIT ICS (COMM)/1083/2022 j11/2/22 IAVNG ISAVITA 19.81E+009 [3/30/24 514 IYES ICONTESTED
INFRASTRUCTURES [MALHOTRA
IPVT. LTD Vs

[MUNICIPAL

ICORPORATION OF|
ICOMERCIAL SUIT ICS (COMM)/304/2020 [10/26/20 IM/S BONZO KIDSANURADHA [9205113671[3/21/24 242 [YES ICONTESTED
IAPPARELS PVT LTD VSMITTRA(P),
[VIKAS JINDAL

ICOMERCIAL SUIT Misc DJ/39/2022 1/13/22 IM/S BONZO KIDSSANJEEVANI 9.65E+009 [3/21/24 798 [YES ICONTESTED
IAPPARELS PVT LTD VsMITTAL
[VIKAS JINDAL

131  [MS. ANU GROVER BALIGA ISOUTH-EAST 21 [(COMMERCIAL SUIT ICS COMM/88/22 12/18/21 EHRI RAJ KU H. SANJAY|9.81E+009 [3/4/24 8oz INO Contested = -
HARMA V/s. M/S YESBANSAL (P)
ICOUNTRYWIDE
ICONSTRUCTION OP(C|
IPVI. LTD. THROUGH|
ICOMMERCIAL SUIT IOMP COMM/9/21 2/8/21 . P. KAPOOR Vs,SH. 19.81E+009 [3/14/24 n13o INO IContested - -
IDELHI DEVELOPMENTIVIVEKANAND
IAUTHORITY P)

I(COMMERCIAL SUIT [MISC. DJ/16/24 /4/24 [YOKOHAMA INDIASH. GAUTAM[9.99E+009(3/19/24 75 INO Contested - -
IPRIVATE LIMITED V/s[KUMAR (P)
IM/S VIKAS SERVIC!

ISTATION
ICOMMERCIAL SUIT ICS COMM/10/22 2/7/21 ICEAT LTD. THROUGH|SH. ARVIND9.87E+009 [3/27/24 1841 INO Contested - -
[SPA HOLDER V/SKUMAR (P)
ICOUNTRY LIN!
ILOGISTIC PVT. LTD.
ICOMMERCIAL SUIT ICS DJ/644/19 8/2/19 ICAPT. PAWANJITSSH. S.- 13/30/24 702 INO [Contested - -
INGH AHLUWALIASASIBHUSAN
s. TARANDEEP|(P)
INGH BAJAJ
132 [SH. BHUPESH KUMAR [SOUTH-EAST ICOMMERCIAL CASE ICS (COMM)/861/2023 9/26/23 M/S LSCNEERAJ GOYAL(P), 10891489779 [3/4/24 60 IYES [Contested - -
IMARKETING

INDIA PVT]
ILTD Vs M/S
[LAKSHMI
ICOMMERCIAL CASE ICS (COMM)/172/2021 13/15/21 IoP [H.L. DASI(P), 10810866407 [3/4/24 ho85 YES IContested - -
[KHANDELWA|
IL Vs STELL
IAUTHORITY
|IOF INDIA

ICOMMERCIAL CASE ICS (COMM)/235/2022 13/5/22 [RIDHI IATUL KUMAR9811608039 [3/6/24 732 YES IContested - -
INTERNATIO BANDHU(P),
INAL Vs MK]
[TRADERS
JAND ORS
[COMMERCIAL CASE ICS DJ/101/2020 /31/20 INDIAN [MUNISH C JOSHI(P), |
IOVERSEAS
[BANK Vs M/S|
[TOYOFAB
INFRA

133 [MS NIRJA BHATIA ISOUTH-EAST 130 [Comm. 1331/22 04.04.2022 [M/s Impex Services v/sK.V 19.81E+009 [01.03.2024 1697 - [Decreed - -
IDBA [Balakrishanan|

13/20/24 1510 YES [Contested - -

IComm. 448/22 13.05.2022 IPNB v/s Sanjay Fredric [Shubhi Singh [9.21E+009 [14.03.2024 1671 - IDismissed - -
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I599/22 |02.06.2022 [Harsh InternationalAnkur Singhal|9811126091[20.03.2024 1657 Decreed
Iv/sSpringer
[Comm. 600/22 |02.06.2022 [Harsh InternationalAnkur Singhal|9811126091[23.03.2024 o - Decreed S -

v/sCoirfoam India

IComm. 227/24 23.03.2024 [Coirfoam India v/sAnkur Singhal|9811126091[23.03.2024 1660 - [Dismissed s -
[Harsh International

134 [SH. RAJESH KUMAR SINGH ISOUTH-EAST 23 [OMP/COMM (OMP (COMM.)/16/2023 [22-02-2023 [SPONSON TEA ANDBHUVANESH [9.97E+009 [05-03-2024 377 lyes ALLOWED et et
ORS Vs RBL BANKSEHGAL
ILIMITED
IARBTN IARBTN/221/2018 19-09-2018 [THE PRINCIPAL, G.B,MANISH - 19-03-2024 2008 ves [DISMISSED - -

IPANT ENG. COLLEGEMAKHIJA
Vs M/S GORKHA|

[SECURTIY SERVICES
ICSDJ ICS DJ/672/2019 14-08-2019 IPARAMOUNT HUVANESH [9.97E+009 [21-03-2024 1681 lves [DISMISSED ON}--- -
[SURGIMED LTD. VSSEHGAL IMERITS

IM/S SCOPE AM
ILOGISTICS  PRIVAT!

ILIMITED
35 |[SH. RAJ KUMAR TRIPATHIL[SOUTH-EAST 139 IOMP (COMM) 75/19 23.07.2019 [UNION BANK OFSANJAY KU[981110110815.03.2024 1698 INO [DISMISSED INO INO
IDISTRICT JUDGE(COMMERCIAL [INDIA VS SATISH KU AGARWAL
ICOURT) [MITTAL
136 |[SH. ARVIND KUMAR, DISTRICT[EAST 12 IRECOVERY 1333/2022 15-11-2022 IM/S A-ONE ELECTRICALA.A. SIDDIQUIB506988037 [30-03-2024 500 [YES ICONTESTED INIL INIL
WUDGE, COMMERCIAL COURT-02 IENGINEERS &VS. LOKESH|
ICONTRACTOR VS. M/SUHA
[TANYA AIR|
ICONDITIONING PVT.LTD.|
12 IRECOVERY [111/2023 23-03-2023 ICANARA BANK VSJANKUR SINGH].- I26-03-2024 1368 [YES ICONTESTED INIL INIL
IPUSHPENDRA S. DEEPAK|
IARORA
12 IRECOVERY 113/2023 29-03-2023 ICANARA BANK VS|VIPIN VS. KK9873101002 [15-03-2024 46 [YES ICONTESTED INIL INIL

ISHEKHAR SHARMA [UPADHYAY

12 IRECOVERY l149/2021 7-09-2021 IM/S SKY SCRAPER BUILDRANBIR SINGH[9810162109 [22-03-2024 925 [YES ICONTESTED INIL INIL
[TECH VS. SHARNYAVS. AJAY|
INFRA PVT.LTD. IKUMAR
37 [SH. CHANDRA SHEKHAR | EAST INIL
IDISTRICT JUDGE, COMMERCIAL
ICOURT-02
38" |SH. SANJEEV KUMAR MALHOTRA [NORTH EAST 201, New Building KKD [C.S. (COMM)/ /2023 [03-01-2023 [STATE BANK OF INDIA VYR.K. SINHA 811255673 |01-03-2024 [CONTESTED/ [ IN/A
IDISTRICT JUDGE (COMMERCIAL) IRAJNISH JAYANT [DECREED
01
IC.S. (COMM) /81/2023 14-09-2018 ISATISH KUMARSATISH 810934875 j07-03-2024 IContested/DEC | IN/A
IPARASHAR Vs RELIANCEKUMAR JAIN IREED

IO INFOCOMM LIMITED

IC.S. (COMM) /51/2023 24-05-2023 ICANARA BANK VS{SANJEEV 10711142200 [14-03-2024 [Contested/DEC | IN/A
[ATIQUR REHMAN PROPCHOPRA IREED
IM/S ATIQ MOTAR PUMP|
ISANITARY STORE
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IC.S. (COMM) /8/2023 27-01-2023 IKESARI SINGH (SKS 810368108 0-03-2024 IContested DISM IN/A
IDEEPAK PATEL IBHADUARIA ISSED
30 [SH. BRIJESH KUMAR, DISTRICT[Shahdara 01, New Court Building/CS(COMMERCIAL) IMISC. DJ 668/2023 l09/11/2023 K SHARMA VS.VIKASH 8113796’ 3/11/2024 n8z2 IYES IDISPOSED [EXECUTI NO
WUDGE, (COMMERCIAL COURT) ISHD/KKD/Delhi ANJAY JAIN [BHATIA ION NOT|
[FILED
ICS(COMMERCIAL) ICS (COMM.) 44/2021 lo1/25/2021  [PUNJAB NATIONALRRAMA ARORA[|9.81E+009 [21.03.2024 1151 [YES [DECREED [EXECUTI NO
IBANK VS. SMT.| ION NOT|
HWETA SINGH PROP.| [FILED
IOF M/S SAI CATERING
JAND ORS.
1301, New Court Building/CS(COMMERCIAL) ICS (COMM.) 246/2023 |05/11/2023 orP AND SON! JU JAIN [9.82E+009/03/28/2024 1322 [YES [DECREED [EXECUTI NO
ISHD/KKD/Delhi [TRADERS PVT. LTD,| ION NOT|
[VS. MANOJ KU [FILED
IMALL PROP. OF M/
INFORMAL
ho |[MS. KIRAN BANSAL, DISTRICT] INIL

WUDGE, (COMMERCIAL COURT)

k1 [SH. SURENDER S. RATHI 1303, New Court Building
ICS (COMM)/59/2022 18-01-2022 [RUKHMANI KESHWANIMOHIT 10-03-2024 791 IPLAINT RETURNED [N/A
Vs RAJU AGARBATTISHARMA(P),
[WORKS AND ANR
ICS (COMM)/366/2022 30-05-2022 ISH VINOD KUMARKulwant 6-03-2024 1646 [DECREED IN/A
BATRA Vs SH SANDEEPKaur(P),
IGUPTA
ICS (COMM)/393/2020 l06-08-2020 IGURPARSHAD GUPTA VSVIKAS l20-03-2024 1322 IPLAINT RETURNED [N/A
IMAHAVIR FEED MILL IKHERA(P),
ICS (COMM)/183/2019 19-09-2019 [VJ CRANES PRIVATEJAS PREET] 18-03-2024 1642 [DECREED /A
ILIOMITED Vs AJINKYASINGH(P),
INFRA PROJECTS AND|
IORS
ICS (COMM)/106/2021 22-02-2021 [VINOD KUMAR VSKAMAL 7-03-2024 1129 [PLAINT RETURNED [N/A
ISHIVANIE SHARMA IGARG(P),
42  [SH. REETESH SINGH IC No 304 Sh. Reetesh Singh DJ ICS(COMM)/355/2023 ICANARA BANK[20-07-2023 RAJIV BJ9717996516 j04-03-2024 [228 DAYS I IDECREED [Execution
(comm-04) VS SUSHMITA| ISAMAIYAR not filed till]
IJARORA Idate
ICS(COMM)/440/2021 IPRISM BOOKSo02-11-2021 IASHWANI [19-03-2024 68 DAYS I IDECREED [Execution
& IKUMAR not filed till
I[EDUCATIONAL Idate
ISUPPLIER VS
[TITOO
ISTATIONERY
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ICS(COMM)/50/2023 [PUNJAB 01-02-2023 [DEOKANT 711332383 [22-03-2024 14 DAYS IDECREED [Execution
[NATIONAL [TRIPATHI not filed till]
[BANK v§ Idate
[MUJEEB ULLA
kU3 [MS. PREETI AGARWAL GUPTANORTH-WEST INIL
IDISTRICT JUDGE, (COMMERCIAL
ICOURT)
la [SH.VINOD YADAV 1316 ICivil ICS/Comm./727/22 08.09.22 |Auto Logistics India Vs. The[Daljeet Singh ~ [N.A 1.03.24 540 [Yes IR.R/Decreed IN.A IN.A ICivil Suit
[New India Assurance Co|
ILtd.
ICS/Comm./141/23 21.02.23 ISmt. Poonam Vs. Tata AIGShashi Jaiswal [N.A 1.03.24 74 [Ves IR.R/Decreed IN.A IN.A ICivil Suit
General Insurance Co. Ltd.
h6 [SH. PANKAJ GUPTA, DISTRICI[SOUTH WEST 603 ICommercial Suit ICS COMM. 338/2021 9.12.2021 IMATBAR SINGH|YUGRAJ 10811132049, [11.03.2024 1823 [YES ISUIT DISMISSED  [NIL INIL IRECOVERY|
WUDGE (COMMERCIAL) CHAUHAN VS NOORGULLAIYA, 9718975363 suIT
IALAM [HARSHIT
[KHANNA
W7 [(SH. VIKAS DHULL, DISTRICI] 613 ICommercial Suit ICS (COMM)/ 538/2022 28-11-2022 IOKAYA FUJIKAWA[Sh. Sh.Achinjg811112729 [18-03-2024 76 IDECREED NIL INIL [Recovery
WUDGE, COMMERCIAL COURT. IPOWER PVT LTD VsMittal Suit
IMOVEX CARGO PVT LTD
613 ICommercial Suit ICS (COMM)/ 342/2023 l24-07-2023 IM/S  KARTAR  SINGH[Sh. Sh.Asutosh 9810120000 |06-03-2024 226 IDECREED INIL INIL [Recovery
IKHURANA AND|Lohia Suit
ISONSTHROUGH ITS
IPARTNER MR. GURMEET]
ISINGH KHURANA Vs M/S
613 ICommercial Execution [Execution 05-08-2023 IMONEYWISE FINANCIALSH. MEHVISH[9319212148 [11-03-2024 219 IPETITION [NIL 1L [EXECUTI
(Comm.)/431/2023 SERVICE ~ PVI.  LTDJKHAN IDISMISSED loN
THROUGH ITS| IPETITIO
IAUTHORISED N
IREPRESENTATIVE Vg
k8 [SH. AMIT BANSAL, DISTRICT] 614 ICommercial Suit ICS (Comm)/107/2022 9.03.2022 PRADEEP BANSAL VSSH. M.S9811441760 [13.03.2024 735 [NA ICONTESTED- [NTL INIL
WUDGE, COMMERCIAL COURT-03 IM/S SHREE TINJPANWAR [DECREE
IMANUFACTURING
614 ICommercial Suit ICS (Comm)/171/2023 12.04.2023 [UNION BANK OF INDIAMS. VANDANAP810092257 [28.03.2024 351 INA ICONTESTED- INIL INIL
I[ERSTWHILE ANDHRABHATIA [DECREE
[BANK VS ASHU YADAV
49 [SH. RAKESH PANDIT, DISTRICT] 509 ICS(COMM) 240/2023 10.05.2023 ICANARA BANK VS PURANJANAND 0.03.2024 25 Days [YES ICONTESTED
WUDGE, COMMERCIAL COURT-03 ISHARMA [DECREED
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